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(b) bow many of tbe present Chair­
men, Managing Directors and Direc­
tor* are retired Government servants 
and what is the policy of Government, 
regarding employment of retired Gov. 
anunent servants to such posts;

(c) whether there is any age limit 
for retirement from  these  public 
undertakings;

(d) which of these Chairmen or 
Managing Directors are allowed  to 
stay in Delhi and what is the justi­
fication for their stay in Delhi when 
the public undertakings are at  other 
places; and

(e) the terms and tenure of ufficv 
of these super-annuated Government 
servant* employed in Public Under­
takings?

The Minister of Industrial Develop­
ment and Company Allairs (Shri F. A. 
Ahmed): (a) and (b).  It is Govern­
ment's policy to select for appoint­
ment as Chairmen /Managing Directors 
of public sector undertakings the most 
suitable persons  available for  the 
particular post in  view, from both 
official and  non-official sources.  In 
this process, whenever  Government 
comes across a deserving case of a 
retired Government official, due con­
sideration is given to  him for  an 
appointment for which he is particu­
larly suited.  Information as to how 
many retired  Government servants 
arc  presently  employed  in  these 
appointments  in the  public  sector 
undertakings is being collected  and 
will be laid on the Table of 'the House.

(c) No age limit ha* been prescribed 
for retirement from the appointments 
of Chairmen and Director* of public 
sector  companies.  Whole-time em­
ployees of the companies are, how­
ever, not nannally  retained beyond 
tbe age of 60 years.

(d) and (a). Tbe information is 
bates collected and will be laid on 
tbe iMte of the House.

M/s. pifflhm Electric Work* Ud, 
C3slfl®tts

125S. Shri Hem  Gupta:
Shri Bam Singh Ayarwal:
Shri Hukam Chand Kachwai:

Will the Minister  of  Industrial 
Development and Company Affairs be
pleased  to refer to the  reply given 
to Una tarred Question No. 853 on the 
7th April, 1967 and state:

(a)  whether  Government  have 
considered the report of the  Com­
mittee set up to investigate into the 
affairs of M/s. Indian Electric Works 
Ltd., Calcutta;

(b) if so. the result thereof; and

(c) if not, how much time is fur­
ther expected to be taken to consider 
the report?

The Minister of Industrial Develop­
ment and Company Affairs (Shri F. A. 
Ahmed): (a) to (c). The report of the 
Technical Committee set up to investi­
gate into the affairs of Messrs. India 
Electric Works Ltd., Calcutta has been 
received and Has been considered by 
Government.  A final decision in the 
matter is expected to be announced 
shortly.
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Narsiii;hpur Railway Station

1S5€. Slut Nttlcaj Singh Chaudhary: 
Will the Minister  of Railways be 
pleased to state:

(a) whether it is a fact that there 
is no upper class ladies waiting roam 
at  Narsinghpur  Station  (Central 
Railway);

(b) whether the General  Watting 
Room is small and inadequately fur­
nished and with bad sanitary condi­
tions;

(c) whether it is also a fact that 
there is no Parcel Delivery Office at 
this Station with the result that the 
parcels remain lying at the platform 
causing inconvenience to the passen­
gers; and

(d) if so, the steps taken to provide 
these facilities at this station?

The Minister ot Balhnj* (Shri C. 
M. Poonacha): (a) Yes.

(b) No.  The combined upper class 
waiting room is of adequate size and 
is also adequately furnished for the 
present level of upper class passenger 
traffic which is only of the order of 
about 4 passengers per day. It is also 
provided  with  proper  sanitary 
arrangements.

(c) Ye*.  There  is  no  separate 
parcel ofltae. bell vaHtebto pares]* ere 
kept iuide itfx lf rooa

tbe booking office.  The other paresis 
are however kept on platforms end 
this does not cause inooevsalMca to 
passengers as th« parcel traffic is very 
meagre at this station.

(d)  Does not arise in view of replies 
to parts (b) and (c) above.

Railway Higher Secondary School, 
Jhajha

1*57. Shri Ksdar Paswan: Will the 
Minister of Railways be plessed to
state:

(a) whether a Higher  Secondary 
School has been sanctioned by the 
Railway Administration at Jhajha on 
Eastern Railway;

(b) whether the Higher Secondary 
School classes are held in the build­
ings of the Middle school;

(c) whether  schooling is  being 
denied to scores of students on ac­
count of lack of class room space; and

(d) it so, when the Higher Secon­
dary School Buildings will be con­
structed at Jhajha?

The Minister of Railways (Shri G. 
M. Poonacha): (a) Yes.

(b) Yes.

<c) No.

(d)  Does not arise in view of reply 
to part (c) above.

Holding of Public Meetings on Railway 
GlMflMb

125*. Shri
Shri Matte Uaaaye:

WiU the Minister of Railways  be 
pleased to state:

(a)  whether there are restrictions 
on tbe holding of public meetings on 
Railway grounds withoat prior  par- 
mission at  Jhajha and  Jamaipur, 
Castem Railway;

(b) 
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